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" T1T. Ilicci cicq'it / Government of India TRAI 
No.: 0-41(1)12025-B AND CS(2) Dated: 04.09.2025 

To, 

All DTH Operators/ MSOs/ HITS Operators/ IPTV Operators 

Subject: Compliance of Order on Testing and Certification of Conditional Access System 
(CAS) and Subscriber Management System (SMS)-Reg. 

Ref.: (1) Order No. RG- 1/2/(3)/2021-B AND CS(2) dated 20.09.2021 
(2) Order No. RG- 1/2/3 1/2021-B AND CS (2) dated 09.08.2023 
(3) Order No. 0-41(1)12025 - B AND CS (2) dated 21.04.2025 
(4) Letter No. RT-21(1 34)/2025-B AND CS(2) dated 14.07.2025 

Sir, 

Your attention is drawn towards provisions contained in Regulation 4A of the 
Telecommunication (Broadcasting and Cable) Services Interconnection (Addressable Systems) 
Regulations, 2017, which inter alia, provide that the distributors of television channels are required 
to comply with the requirements in respect of certification of Conditional Access System (CAS) 
and Subscriber Management System (SMS). In this regard, copies of the orders dated 20.09.2021, 
09.08.2023, and 21.04.2025 are enclosed herewith for ready reference. 

2. It may be kindly noted that as per the said orders, the due date for compliance of 
requirements are as below: 

i. Deployment of new CAS and/or SMS with certification: w.e.f. 1st March 2024; and 
ii. Certification of all existing CAS and/or SMS: by 1St October 2025. 

3. Sub-Regulation (2) of Regulation 4A provides for Financial Disincentive for failure to 
comply with the above requirements. 

4. Accordingly, it is requested that compliance of these requirements, especially in respect of 
certification of all existing CAS and/or SMS, may kindly be furnished at the earliest and not later 
than 1St October 2025, in the format enclosed herewith as Annexure. 

Ends: As above Your fait 
'S 

(Lt. Col. Ab " ek Kumar Singh) 
Joint Advisor (B&CS-II) 

iS, tm-qi (the t 'tsrngi PR, 14 ka-110029 
World Trade Center, Tower-F, (4th to 7th Floors), Nauroji Nagar, New Dethl- 110029 

Tel. : 011-20907752 I www.traigovin 



Ann exu re- I 

Name of the Distributor of TV Channel I I 
S.No. Name of 

OEM 
CM Model CAS Version Date of 

Deployment 
Address of 

OEM 
country of Origin of 

OEM 
Name of Contact Person 

of OEM 
Contact Number of 

OEM 
Date of TEC 
&rtifleation/ 

Status 

Remarks 

- 



Annexure-Il 

'FEC Ccrtifieatioii details of SiMS 

Name of the Distributor of TV Clianuel I 
S.No. Name of 

OEM 
SMS Model SMS Version Date of 

Deployment 
Address ofOEM Country of Origin of 

OEM 
Name of Contact 
Person of OEM 

Contact Number of 
OEM 

Date ofTEC Certification! 
Status 

Icmarks 
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